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rartlclpation by Director Gokhale Institute 
or Politics alld Economics Ht World 

Economic Science Conference at 
Novosiblr.k (Ru .. la) 

852. SHRI INDRAJIT GUPTA: 
SHRI YOGENDRA SHARMA: 
DR. RANEN SEN: 
SHRI SARJOO PANDEY: 

Will the Minister of hDUCATION AND 
YOUTH SERVICES be pi cued to state: 

<a) wh.ther the management of the 
Gokhale Institute uf Politics and Economics 
had issued a directive to the Director of tbe 
Institute forbiddiog him Jrom participation 
at the World Economic Science Conference 
beld at N(lvosihirsk in Soviet Union; and 

(b) if so, the re ion~ for issuing such a 
directive? 

THE MINISTER OF EDUCATION 
AND YOUTH SIiRVICcS IDR. V. K. R. V. 
RAO): (a) and (b). The infl'rmation is beinll 
collected and will be laid on the Table of the 
House in due o rs~. 

JNon-fulfilmenl of Aslu .... n .. s given by 
R S S. to Government in 1948 

8S3. SHRI INDRAJIT GUPTA: 
SHRI A. SREEDHARAN : 
SHRI YOGENDRA SHARMA. 
SHRIK.M.MADHUKAR: 
SHRI K. L4KKAPPA : 
SHRI RAMAVATAR SHASTRI: 
SHR} SARJOO PANDEY: 
SHRIBHOGENDRAJHA: 
SHRI CHANDRA SHEKHAR 

SINGH: 
W,ll Ihe Minisler of HOME AFFAIRS 

be pleased to state : 
(a, whether the R •• htriya SwayamlevBk 

Sanllb had liven an aSKurance to Government 
at Ibe time of lifting \!\c ban imposed on II 
in 1948 that it would not participate in 
politics and would confine itself to cultural 
activities ; 

(b) whether it i5 a fact thai the Sanllh 
bas vielated the" Bsour.nce and indulsed in 
activitie5 of J1 political nature : and 

(c) if so, wbetber any action is propoeed 
to be taken .. ainst the org.niaatioo for 
viola tina tbe .... urancc lIiven earlier? 

1 HE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 

HOME AFFAIRS AND MINISTER OF 
PLANNING (SHRIMATI INDIRA 
GANDHI) (a) Yes, Sir. Article 4 of tbe 
Constitution of the Rashtriya Swayam Sewak 
Sangh Slates that the Sangb as such hal no 
pol hies and is devoted to purely cultural 
"ork. 

(b) It is widely believrd tbal the activities 
or the RSS and the speecbes of its leaders 
have a PI ejudicial effect on the maintenance 
of hallllonious relatiolls etwe~n communities. 

(e) No ~ tion would be possible under 
the COllstitution against any orpnisation for 
participating in political activities. But 
Government are considerinl! the question of 
enacting suitable lelislation 10 deal with such 
activitieo of communal organisations wbich, 
on IIrounds of (eiilion, promote or tend to 
promote feeliolls of enmity, hatred, dis-
harmuny or ilI·will between different relillious 
groups. 

Nliliolldl Integration Coullell e i~ioo 
fur (;110' pulll" Against (;ommunali.n, 

854. SHRI YOGENDRA SHARMA: 
SHRI INDRAJIT (jUPTA: 
SHRI DHIRESWAR KALITA: 
SHRI ISHAQ SAMBHALI : 
SHRI MUHAMMAD SHERIFF: 

Will the Minister of HOML AFFAIRS 
be pleased to Ilate : 

tal whether the recenlly held meetinll of 
the Organising Committee of the National 
Integration louncH had decided to launcb a 
powerful campaign alainst communalilm; 
and 

(b) if so, tbe steps la.ken to implement 
the decision? 

~ MINISTER OF STATE (SHRI-
MATI NANDJNl SATPATHY): (a) and 
(b). Yes. An intensive campaign bu 
been launched in favour of communal bar-
mony by the Government through all tbe 
various communicatioD media. However, the 
joint mass campaign has not yet bcaun 
because some parties feel tbat no UlCful 
purpollC will be served by it, if commnual 
parlie. are to be associated with it. 

Vloleat Iocidentlo Welt Ben .. 1 

8SS. SHRI ONKAR SINGH : 
SHRI SHARDA NAND: 
SHRI J B. SINGH : 




